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I, the Chairman of the Committee on Private Members’ Bills and
Resolutions, having been authorised by the Committee, present on
their behalf, this their Forty-third Report.

The Committee met on the 15th February, 1956 to consider allot-
ment of time to the Resolutions set down in the List of Business
for Friday, the 17th February, 1956.

3. The Members whose Resolutions had been included in the List
of Business for the 17th February, 1956 were also invited to be pre-
sent at the sitting. All of them attended the meeting.

4. The Committee considered a representation received from Shri
Raghubir Sahai for allotment of additional time to the Resolution
regarding the appointment of a Committee to examine Community
Projects and National Extension Service Schemes moved by him on
the 9th December, 1955 and were of the opinion that as the allocation
of time in this case had already been approved by the House as
recommended by the Committee in their Forty-first Report, the
question of extending the time could be considered on a motion
being moved in the House when the present Report came before
the House for adoption.

5. The Commitbee‘ having considered all aspects with respect to
the Resolutions in the List of Business for the 17th February, 1956,
recommend the following time-table:

(1) Resolution  regarding  Industrial Out of the tual time of 24 hours allotted
Service Commission. to this Resolution, 51 minutes were
taken up on the 25th November and the
oth December, 1955. The balance of
1 hour and 39 minutes may be completed

on 17th February, 1956.

(2) Resolution regarding #ppointment of Out of total time of 2 hours and 50 minutes

a_Committee to examine Commu- allotted to this Resolution, 1 hour and
nity Projects and National Exten- 36 minutes were taken up on the gth
sion Service Schemes. December, 1955. The balance of 1 hour

and 14 minutes may be completed on

‘ 17th February, 1950.

(3) Kesoimtion regarding Ceiling on 4 bcurs.
Tocome.

(4) Pesolution iegarding Unitorm policy 2 howss.
regarding Gales Tax.

(57 Pesclution regarding Nationalisation 3} }cews.
of Coal Trdustry.

M. ANAXTTIASATANAM AYVYAMNTIAT
Ngw DwHi;
The 15th February, 1956.



APPENDIX

Motion re : Adoption of the Forty-third Report of the Committee
on Private Members’ Bills and Resolutions.

The following motion was moved by Shri Ganesh Sadashiv
Altekar on the 17 February, 1956: —

“That this House agrees with the Forty-third Report of the
Committee on Private Members’ Bills and Resolutions
presented to the House on the 17th February, 1956.”

The motion was adopted by the House on the 17th February, 1956
as amended in the following form:—

“That this House agrees with the Forty-third Report bf the
Committee on Private Members’ Bills and Resolutions
subject to the following modifications: —

(i) ‘that the balance of time available for discussion of the
resolution regarding Industrial Service Commission
be increased from 1 hour 39 minutes to 2 hours, and

(ii) ‘that the time allotted for the discussion of the resolu-
tion regarding appointment of a Committee to
examine Community Projects and National Extension
Service’Schemes be increased by one hour and ten
minutes’.”

[L.S. Deb., dated the 17th February, 1956.F
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